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(b) it so, the reaction of the Government 
thereto; 

(c) whether a numbe r of ships laden with 
arms and ammunition headed for India from 
Pakistan during April, 1993; and 

(d) If SOl tne action taken to track these 
ships and seize the lethal cargo? . 

THE MINISTER OF STATE IN THE MIN-
ISTRY OF HOME AFFAIRS (SHRI RAJESH 
PILOT): (a) and (C). Thert' is no specific infor-
mation In this mgard. 

(b) Does not arise. 

(d) C'iovprnment have altered all state gov-
ernments as well as the concerned Central 
Agencies 10 enforce enhanced surveillance in a 
fUlly Integrated manner to counter 
surnugglingactivilies. 

LPG Agencies out of Ministers 
Discretionary Quota 

iE)~ 1 SHRI V. SOBhA,NDREESWARA 
RAO: Will the Minister of PETROL.EUM AND 
NA TU RAL GAS be pleased to state: 

\ <1) the number 01 persons who wefe allotted 
p8;rol/dlesel retail outlets. LPG agencies and 
~KD deaiershirs out of Ministers discretionary 
quotafrornJanuary. 1991 toJanuary 1 ()93: and 

(b) the 011 compal1ies which issued the 
letters of intent dunng the above said period? 

THE. MINISTER OF STAT E OF THE 
MINISTRY OF PETROLEM AND NATURAL 
GAS (CAPTAIN SATISH KUMAR SHARMA): 
(a) DUling the penod, 265 RDiSKD-LDO/PLG 
dealershlpsldistnc to ships were sanctioned by 
the Government. 

(b) Letters of Intent are issued to the allotted 
by the four Oil Marketing Cornpanles narnely, 
10C, HPC, BPC&IBP. 

Complaitions Against Sales Tax Officials 

8512. SHRI JEEWAN SHRAMA: 
SHRI MADAN LAL KHURANA: 

Will the Minister of HOME AFFAIRS be 
pleased to state: 

(a) whether attention of the Government 
hasbeendrawntothenewsite,captioned"Sates 
Tax" Taxing wait for the traders" appearing in 
the 'Hindustan Times' dated Apo! 15. 1993; 

(b) if so. the number of complaints receIVed 
during each of the last two years; 

(C) the aclion taken against thE' ernng offi-
cials; 

(d) the nurnberof dealers found concealing 
the amount of sales tax during the said Period 
and the action taken againstthem; and 

(e) the steps taken to revamp and revitalise 
the Sales Tax Department? 

THE MINISTER OF ST A H:.IN THE MIN-
ISTMY OF HOME AFFAIRS (SHRI RAJESH 
PILOT): (a) Yes, Sir. 

I b) The Deihl Administrations reported as 
under the number of complaints received in the 
Sales Tax Department ounng tt,e last two year'S: 

1991-92 ffi 

1992-93 

(C) Action laken against the offiCials is as 
under 

Year Act/on Initiated 
during the year 

Officers 
off/clals 

suspended ---_._._._- _._-----_ .. --_ 

1991-92 7 7 

1992-93 15 




